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1 Ridhi Roadlines 04/06/24

1,09,52,221.00  0.00

Transportation contracts 0.00 0.00 No 0.00% 0.00 0.00 0.00 1,09,52,221.00

Clarifications 

have been 

sought 

2 Shaifali Roadlines 04/06/24

12,92,950.00      

0.00 Transportation contracts 0.00 0.00 No 0.00% 0.00 0.00 0.00 12,92,950.00

Clarifications 

have been 

sought 

2 1,22,45,171.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1,22,45,171.00

2.00
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